Papers Laid on the Table of the House by Ministers/Members

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF EDUCATION
(SHRI JAYANT CHAUDHARY): Madam, | beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and

English versions) of the Lakshadweep
Samgra Shiksha State Mission Authority,
Kavaratti, for the vyear 2022-2023
alongwith audited accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Lakshadweep Samgra
Shiksha State Mission  Authority,
Kavaratti, for the year 2022-2023.

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (1) above.

[Placed in Library, See No. LT 1140/18/24]

3) () A copy of the Annual Report (Hindi and

English versions) of the Uttarakhand
Samgra Shiksha, Dehradun, for the year
2023-2024.

(i) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Uttarakhand Samgra
Shiksha, Dehradun, for the year 2023-
2024.

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (3) above.

[Placed in Library, See No. LT 1141/18/24]

) () A copy of the Annual Report (Hindi and

English versions) of the Samgra Shiksha,
Dadra and Nagar Haveli and Daman and
Dui, Daman, for the year 2022-2023,
alongwith audited accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Samgra Shiksha, Dadra



and Nagar Haveli and Daman and Dui,
Daman, for the year 2022-2023.

(6) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (5) above.

[Placed in Library, See No. LT 1142/18/24]

(7) (i) A copy of the Annual Report (Hindi and

English versions) of the Samgra Shiksha

Chandigarh, Chandigarh, for the vyear
2023-2024, alongwith audited accounts.

(i) A copy of the Review (Hindi and English

versions) by the Government of the

working of the Samgra Shiksha

Chandigarh, Chandigarh, for the vyear

2023-2024.
[Placed in Library, See No. LT
1143/18/24]

Fore vhrere & e 7 oft Gt <, THTTT A e, H FOfaRed vRara auT ded R 3adl §:-
(1) HRaE wfayfa ik fafrma a8 sifdfam, 1992 @t
URT 31 & 3fdiid Fafafad ifgaHmst @ te-ts
gfa (iRl TUT ST TXHR0N):-
@H)  HURdE ufayfa SR fafrg a8 (ot fie
F dv) (@A) _fYaw, 2024 S feAie
20 A9eR, 2024 & YRA & I6UA I
UG T H-TATSI-UASR 3N
SITA/2024/211 H UHIRA T Y |
G YRa ufayfa ok fafmg € (fae=h
I99 Yot fFawe) (@=ieq) fafom, 2024
S feHi® 5 RideR, 2024 & HRA & Io0F
T OgE S Adll-TauS]-TAe RSl
SITH/2024/203 B YHTRIT L Y |
@@ uRdE ufayfa iR fafmg S5 (wgs«
Be) (qur1 A=) fafgd, 2024 S faid
2 3R, 2024 & YRd & I6UA I
GET T Jdl-UeIUS]-TASRSY
SITA/2024/197 B UHTRIT GL Y |
@R)  HRdE gfayfa SR fafmg a1 @@
faw fAfeny @ d2nem) fafam, 2024 s
fgi® 6 3G, 2024 & HRA & A0 H




(2)

EYIAT  H©&IT  Hdl-UdUSI-TASR Al
SIT/2024/198 B UHTRIA U Y |
YR ufayfa ok faffmma &8 @R-
gftadg ufayfaat &1 e sik gdiewo)
(GERT G=NeH) fafad, 2024, S fais 18
AR, 2024 & YRd & IWUA H
RGET T Adl-UeIUS]-TASRSY
SITH/2024/205 B HhHTRIA U Y |
YR ufayfa ik fafma &8 cfedt
IR Pt SifaRem) @ =me) fafad, 2024
S faAie 25 RIawWR, 2024 & URA &
A0 H UG AT Ydll-Talsl-
TSRS/SIU/2024/206 B HhTRIA U Y |
YR wfayfa ik fafmg S (sraeam
9w Txe) (R T=es) fafAad, 2024 S
faie 27 fYaWeR, 2024 & URA & ST
T UG ST el -UeUS]-TA3RSAY
SIT/2024/207 B HHTRIA T Y |
R wfayfa SR fafma 98 (e e
awr ) (dreRT =eH) fafam, 2024 S
fei® 27 RIdR, 2024 & YRA & Io0a H
R = Hel-UdUa-TAR S
SIT/2024/208 B HHTRIA U A |
[Placed in Library, See No. LT
1144/18/24]

JaRes fAHTE, 1962 P URT 159 & Sl
frofafad sfrgemel & te-ue ufd (R<h qur
SIS TEHRT) :-

(UP)

AL.eL[. 348531 S faAid 14 3R,
2024 & URA o 9 H UHIRG g o
qYT ST IR feidh 3 3R, 2001 Dl
SHTRTET AT 36/2001-TTAT ek (TS H
TN HIAT 8 IUT Th SARSITHS 10 |
P1.311.3720(3f) Sl faAidb 30 3FRd, 2024
& URd & IS H YR g3 T dUl
ST oMy faAid 3 SR, 2001 &I
ST HWAT 36/2001-HHed (TACH)
H YN BT & 9UT U ARATHD 10
|




B1.311.3945(3) S fai 13 RdsR, 2024
& YRA o AU T YHIRIG §3HT U1 Ul
ST MR f3idb 3 SR, 2001 Bl
SERLEAT T-AT 36/2001-HHRed (TC)
T YRNeE BT § 9YT T IARATHD [0
|

B1.311.4239(3f) SN faie 26 RdeR, 2024
& URd & IS H USRI g3 T Ul
ST 3R faid 3 3Rd, 2001 Bl
S{TRLET BT 36/2001-HHRed (TACH)
T T HAT 8 qYUT U IRSATHS J19A
|

P1.311.4267(37) S fgdiew 30 RidsR, 2024
& URd & ISUA T USRI g3 T dUl
DT R feAidh 3 3R, 2001 Bl
SHIERTET GAT 36/2001-HIHReh (TAC)
T TN BT 8 qYUT U ARATHS J19A
|

1. o1..4535(31) Sl fadie 15 e,
2024 & URA o I H YHIRG g o
qUT ST faTich 3R 3 3fRd, 2001 Bl
SR BT 36/2001-HIHReh (T
T YRNeE ST § 9YT U ARATHD 10
|

. o1..4642(31) S fadid 23 e,
2024 & YRA & oA H UHIRE gU o
qUT fSTTehT 3R f¢-Tidh 3 3R, 2001 Bl
SERLEAT T-AT 36/2001-HHed (TAC)
T YRNeE HRAT § 9YT T ARATHD [0
|

.H1.[.4777(31) S fadid 30 SfasR,
2024 & YRd & IoUA H YhIRid gu o
U1 foH®T 3R faAid 3 3R, 2001 Bi
S{TRLET BT 36/2001-HHReh (TACH)
T TN HAT 8 qYUT U IRSATHS J19A
|

A.o1..4906(3) S fadie 12 FdwR,
2024 & URA o 6 H UHIRG g o
qUT TSHIhT STRA feHih 3 3R, 2001 Bl

SHIERTET GAT 36/2001-GIHReh (TAC)




3)

(4)

T IR BT © TYT Th ARATHD 1T
|
@T) 49193 W fadied 13 HawWR,
2024 & URA o I H YHIRA g o
qYUT TSHDT SR feidh 3 3, 2001 Bl
SHERTAT BT 36/2001-HIHReh (T
T G BT g dUT Uh ARSATHS U
|
([ARE) .H1./1.4931(3) W fadid 14 HawR,
2024 & YRA & oA H UHIRE gU o
qYr foFeT 3™ 3 ST, 2001 i
SRLEAT T-AT 36/2001-HHRedh (TAC)
T G HAT g YT U ARSATHS U
|
@Rg) faAi® 18 3aqeR, 2024 &7 MG F=AT
TW. . 462/07/2024-THTe V (2024 T
ded @ oex = 06) Sl fonaTed,
Tard!, St 8k Arifear &) Weme &
¥U H A4 Tgrdl & 6y 8§ HHed
& YTaH 9 ded YT U IR b IR H 8
JUT Uh HARSATHS 197 |
[Placed in Library, See No. LT
1145/18/24]
HoRes R® g, 1975 & URT 98 &I IU-
YR (7) & Sfdld  FLHLA.725(30) S feAid 22
IR, 2024 & YRA & AU T UHIRG g 9,
@1 MR feqi® 27 A, 2021 B TR Tem
18/2021-HTARIeH (TSIST) T AN HRAT § 9T Th
IRATHD YA |
[Placed in Library, See No. LT 1146/18/24]

Dol G eD HATIH, 1944 B YRT 38 DI IU-
URT (2) & 3fdd WHLFA.716(3N) S faaid 19
IR, 2024 & YRA & 90T § YHIRIG gU 9,
ST 3R f&Hi 30 SH, 2017 Pt SHTRLEAT HBAT
11/2017-H510 IUTC D | AR BT § U1 T
oA THD MU |

[Placed in Library, See No. LT 1147/18/24]




(5) YW JNIR glerdl AR I9Y Jafdd AHAl gae
Tgad Gudly giffd-feamar 2024 @ eI &
IR H PI-TR-HRATs Gaeh 439 T ufdae &t
b Ui (el auUT ST Twahru) |

[Placed in Library, See No. LT 1148/18/24]

6) () HIege AP IDHHIMSG My, Gt & ad

2023-2024 & TTN® Ufdded &I T Ufd (Bl
TJUT 3T TP TUT THTIRN &I TR |

@) e e Wm My, e & af
2023-2024 & BBV BT TRBR GRT JHIE
& aR H faavur (fg=<dt dur RIS Tehr) |

[Placed in Library, See No. LT 1149/18/24]

(7) U AfAFTH, 2013 DT URT 394 DI JU-URT 1(H)
& Sfdid fgffed o= &t Te-te ufd (Rl au
ST THRO) -

(Uh) ST TIPRCaR I HuAl fafics, Tz
feel & av 2023-2024 & BRSO P
DR GRT FHIET |

@h fear FReTR BRAY HuA fafes, T8
feeelt &1 9 2023-2024 &1 T Ufddeq,
ARSI TR dYT 39 R HdFs-Aged]
TRi&d DI fewfom |

[Placed in Library, See No. LT 1150/18/24]

? (IdYT)
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): Madam, | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi
and English versions) under sub-section (3) of
Section 40 of the Industrial Disputes Act, 1947:-
(i) S.0.3046(E) published in Gazette of
India dated 30t July, 2024, notifying the
services, mentioned therein, engaged in
the following industrial undertakings to
be a public utility service for a further

period of six months with effect from 3oth
July, 2024.
(i) S.0.3096(E) published in Gazette of

India dated 02" August, 2024, declaring
the services mentioned therein engaged



(iii)

(v)

(vi)

in the manufacture of Alumina and
Aluminum and mining Bauxite industry to
be a public utility service for a further
period of six months with effect from the

04t September, 2024.
S.0.3493(E) published in Gazette of

India dated 16" August, 2024, notifying
the services mentioned therein engaged
in Bank Note Paper Mill India Private
limited, Mysore, Karnataka to be a public
utility service for a further period of six
months with effect from the 19.08.2024.

S.0.3494(E) published in Gazette of

India dated 16t August, 2024, notifying
the services mentioned therein, engaged
in the industry of transport (Other than
railways) for the carriage of passengers
or goods, by land or water to be a public
utility service for a further period of six

months with effect from the 16 August,
2024.
S.0.3495(E) published in Gazette of

India dated 16t August, 2024, notifying
the services engaged in the Iron and
Steel industries to be a public utility
service for a further period of six months

with effect from the 171" August, 2024.
S.0.3646(E) published in Gazette of

India dated 28" August, 2024, notifying
the services engaged in manufacture or
production of mineral oil (crude oil),
motor and aviation spirit, diesel oil,
kerosene  oil, fuel oil, diverse
hydrocarbon oils and their blends
including synthetic fuels, lubricating oils
and the like to be a public utility service
for further period of six months w.e.f.

281 August, 2024.



(2)

(vii) S.0.4486(E) published in Gazette of

India dated 141" October, 2024, notifying
the services engaged in the Iron Ore
Mining to be a public utility service, for a

further period of six months w.e.f. 14t
October, 2024.
(viii)  S.0.4822(E) published in Gazette of

India dated 6" November, 2024,
notifying the services of the industry
engaged in the Lead and Zinc Mining
Industry to be a public utility service, for

a further period of six months w.e.f. 14t
October, 2024.
(ix) S.0.4823(E) published in Gazette of

India dated 6" November, 2024,
notifying the services engaged in the
Bhartiya Reserve Bank Note Mudran (P)
Limited, Mysore (Karnataka) and Salboni
(West Bengal) to be a public utility
service for a period of six months from
the date of publication of this notification.
(x) S.0.4828(E) published in Gazette of

India dated 6" November, 2024,
notifying to declare the services engaged
in the Copper Mining industry to be a
public utility service for a period of six

months w.e.f 7t November, 2024.

[Placed in Library, See No. LT
1151/18/24]

A copy of the Employees? Deposit-Linked
Insurance (Second Amendment) Scheme, 2024
(Hindi and English versions) published in
Notification No. G.S.R. 715(E) in Gazette of India



dated 19" November, 2024 under sub-sections
(1) and (2) of Section 7 of the Employees?
Provident funds and Miscellaneous, Provisions
Act, 1952.

[Placed in Library, See No. LT 1152/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE; AND MINISTER OF STATE IN

THE MINISTRY OF EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): Madam, | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi
and English versions) under Section 26 of the
Environment (Protection) Act, 1986:-
(i) The Environment (Protection) Second
Amendment Rules, 2024 published in
Notification No. S.0O. 3864(E) in Gazette

of India dated 10" September, 2024.

(i) The Environment Protection (Manner of
Holding Inquiry and Imposition of
Penalty) Rules, 2024 published in
Notification No. S.0. 4790(E) in Gazette

of India dated 41" November, 2024.

(i) The Environment (Protection)
Amendment Rules 2012, published in
Notification No. G.S.R. 513(E) in Gazette

of India dated 28" June, 2012.

(iv) The Environment (Protection)
Amendment Rules, 2017 published in
Notification No. S.0. 2537(E) in Gazette

of India dated 91" August, 2017.

(v) The Environment (Protection) Second
Amendment Rules, 2020 published in
Notification No. S.O. 3235(E) in Gazette

of India dated 22" September, 2020.

(vi) The Environment (Protection)
Amendment Rules, 2020 published in
Notification No. S.0. 1127(E) in Gazette

of India dated 18" March, 2020.
(vii) The Environment (Protection) Third
Amendment Rules, 2020 published in



(2)

Notification No. S.0. 4367(E) in Gazette

of India dated 34 December, 2020.

(viii) The Environment (Protection)
Amendment Rules, 2021 published in
Notification No. S.0O. 2346(E) in Gazette

of India dated 16'" June, 2021.

(ix) The Environment (Protection) Fifth
Amendment Rules, 2021 published in
Notification No. S.0. 5487(E) in Gazette

of India dated 315! December, 2021.
[Placed in Library, See No. LT
1153/18/24]
A copy each of the following Notifications (Hindi
and English versions) issued under Section 3 of
the Environment (Protection) Act, 1986:-
(i) S.0. 1567(E) published in Gazette of

India dated 15t May, 2017, declaring
Eco Sensitive Zone around Great Indian
Bustard National Park, Rollapadu
Wildlife Sanctuary, Andhra Pradesh.

(i) S.0. 2409(E) published in Gazette of

India dated 181" June, 2021, declaring
Eco Sensitive Zone around Sri
Venkateshwara National Park and
Sanctuary, Andhra Pradesh.

(iii) S.0. 2936(E) published in Gazette of

India dated 28" August, 2020, declaring
Eco Sensitive Zone around Sri Penusila
Wildlife Sanctuary, Andhra Pradesh.

(iv) S.0. 3922(E) published in Gazette of

India dated 22M"d September, 2021,
declaring Eco Sensitive Zone around
Nagoarjuna Sagar Srisailam Tiger
Reserve and Wildlife Sanctuary, Andhra
Pradesh.

(V) S.0. 4373(E) published in Gazette of

India dated 21! October, 2021,
declaring Eco Sensitive Zone around



(vi)

(vii)

(viii)

(ix)

(xi)

(xii)

Nagarajunasagar Srisailam Tiger
Reserve and Wildlife Sanctuary.
S.0. 1193(E) published in Gazette of

India dated 12t March, 2021, declaring
Eco Sensitive Zone around Campbell
Bay National Park, Andaman & Nicobar
Islands.

S.0. 1M94(E) published in Gazette of

India dated 12" March, 2021, declaring
Eco Sensitive Zone around Galathea
Bay National Park, Andaman & Nicobar
Islands.

S.0. 2020(E) published in Gazette of

India dated 29! April, 2022, declaring
Eco Sensitive Zone around Mahatma
Gandhi Marine National Park, Andaman
& Nicobar Islands.

S.0. 1923(E) published in Gazette of

India dated 6t May, 2024, declaring Eco
Sensitive Zone around Sessa Orchid
Sanctury Eagle Nest WLS & Pakke
Tiger Reserve, Arunanchal Pradesh.

S.0. 1718(E) published in Gazette of

India dated 30" April, 2021, declaring
Eco Sensitive Zone around Kane
Wildlife Sanctuary, Arunanchal Pradesh.
S.0. 3243(E) published in Gazette of

India dated 9! August, 2024, declaring
Eco Sensitive Zone around Kamlang
Wildlife Sanctuary & Namdapha Tiger
Reserve, Arunanchal Pradesh.

[Placed in Library, See No. LT
1154/18/24]
S.0. 1716(E) published in Gazette of

India dated 30" April, 2021, declaring
Eco Sensitive Zone around Chakrashila
Wildlife Sanctuary, Assam.



(xiii)

(xiv)

(xv)

(xvi)

(xvii)

(xviii)

(xix)

(xx)

S.0. 1923(E) published in Gazette of

India dated 25" April, 2022, declaring
Eco Sensitive Zone around Panidehing
Bird Sanctuary, Assam.

S.0. 1924(E) published in Gazette of

India dated 25" April, 2022, declaring
Eco Sensitive Zone around Barail
Wildlife Sanctuary, Assam.

S.0. 2715(E) published in Gazette of

India dated 11t July, 2024, making
certain amendments in the Notification

No. S.0.1817(E) dated 7" June, 2017.
S.0. 70(E) published in Gazette of India

dated 10" January, 2017, declaring Eco
Sensitive Zone
around Bhimbandh Wildlife Sanctuary,
Bihar.

S.0. 3184(E) published in Gazette of

India dated 6t August, 2024, making
certain amendments in the Notification

No. S.0.71(E) dated 10th January, 2017.
S.0. 3736(E) published in Gazette of

India dated 21" September, 2024,
making certain amendments in the

Notification No. S.0.3549(E) dated 2Md
September, 2024.
S.0. 3831(E) published in Gazette of

India dated 6" September, 2024,
making certain amendments in the

Notification No. S.0.70(E) dated 10"
January, 2017.
S.0. 4337(E) published in Gazette of

India dated 4" October, 2024, making
certain amendments in the Notification

No. S.0.3517(E) dated 23" November,
2016.



(xxi)

(xxii)

(xxiii)

(xxiv)

(xxv)

(xxvi)

(xxvii)

S.0. 4386(E) published in Gazette of

India dated 91" October, 2024, making
certain amendments in the Notification

No. S.0.2201(E) dated 12" July, 2017.
S.0. 834(E) published in Gazette of

India dated 22nd February, 2021,
making certain amendments in the

Notification No. S.0.416(E) dated 20t
June, 1991.

[Placed in Library, See No. LT
1155/18/24]
S.0. 3592(E) published in Gazette of

India dated 2"9 September, 2021,
making certain amendments in the

Notification No. S.0.133(E) dated 41"
February, 2003.
S.0. 327(E) published in Gazette of

India dated 24t January, 2022, making
certain amendments in the Notification

No. S.0.884(E) dated 19" December,
1996.
S.0. 2820(E) published in Gazette of

India dated 215! June, 2022, making
certain amendments in the Notification

No. S.0.52(E) dated 17t January, 2001.
S.0. 625(E) published in Gazette of

India dated 91" February, 2023, making
certain amendments in the Notification

No. S.0.884(E) dated 191" December,
1996, Maharashtra.
S.0. 1125(E) published in Gazette of

India dated 10t March, 2023, making
certain amendments in the Notification

No. S.0.884(E) dated 19" December,
1996.



(xxviii)

(xxix)

(xxx)

(xxxi)

(xxxii)

(xxxiii)

(xxxiv)

(xxxv)

S.0. 2133(E) published in Gazette of

India dated 9" May, 2023, making
certain amendments in the Notification

No. S.0.884(E) dated 191" December,
1996.
S.0. 4029(E) published in Gazette of

India dated 30" September, 2021,

amendment 1545(E) dated 251, June,
20009.
S.0. 2994(E) published in Gazette of

India dated 121" September, 2017,
declaring Eco Sensitive Zone around
Neora Valley National Park, West
Bengal.

S.0. 3613(E) published in Gazette of

India dated 171" November, 2017,
declaring Eco Sensitive Zone around
Singalila National Park, West Bengal.

S.0. 5836(E) published in Gazette of

India dated 26" November, 2018,
declaring Eco Sensitive Zone around
Raiganj Wildlife  Sanctuary, West
Bengal.

S.0. 319(E) published in Gazette of

India dated 15" January, 2019,
declaring Eco Sensitive Zone around
Senchal Wildlife Sanctuary, West
Bengal.

[Placed in Library, See No. LT
1156/18/24]
S.0. 1931(E) published in Gazette of

India dated 7t June, 2019, declaring
Eco Sensitive Zone around Chapramari
Wildlife Sanctuary, West Bengal.

S.0. 3151(E) published in Gazette of

India dated 30" August, 2019, declaring
Eco Sensitive Zone around



(xxxvi)

(xxxvii)

(xxxviii)

(xxxix)

(x1)

(xIi)

(xlii)

(xliii)

Ramnabagan Wildlife Sanctuary, West
Bengal.
S.0. 3652(E) published in Gazette of

India dated 10t October, 2019,
declaring Eco Sensitive Zone around
Bibhutibhushan Wildlife Sanctuary, West
Bengal.

S.0. 1962(E) published in Gazette of

India dated 18" June, 2020,
amendment in the final notification of
Eco-sensitive zone around
Ramnabagan wildlife Sanctuary.

S.0. 2937(E) published in Gazette of

India dated 28" August, 2020, declaring
Eco Sensitive Zone around Ballavpur
Wildlife Sanctuary, West Bengal.

S.0. 4500(E) published in Gazette of

India dated 14t October, 2024, making
certain amendments in the Notification

No. S.0.2994(E) dated 11th September,
2017.

S.0. 2930(E) published in Gazette of
India dated 18th December, 2012,
declaring Eco Sensitive Area around
Bhagirathi, Uttarakhand.

S.0. 1656(E) published in Gazette of

India dated 17t April, 2018, making
certain amendments in the Notification

No. S.0.2930(E) dated 18t December,
2012.
S.0. 94(E) published in Gazette of India

dated 6" January, 2020, making certain
amendments in the Notification No.

S.0.102(E) dated 15! February, 1989.
S.0. 5253(E) published in Gazette of

India dated 141" November, 2022,
making certain amendments in the



Notification No. S.0.2930(E) dated 18%"
December, 2012.
(3) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at Item Nos.[( iii to ix of (1) and Iltem No. (2)]
above.

[Placed in Library, See No. LT 1157/18/24]
faf¥r oz =ara waTery & Isy WY 9y SO et waArvery | ISy WA (o el 3w deara)
TeieT, o =T MUt S Bt SR W, T Ut Sififam, 2013 Bt URT 394 B JU-URT 1(F) & Al
fafeRad = &1 Th-Ush Ui (B! a7 SiUST THR0N) YU Ued IR 3Gl § -
(1) (IP) FARPIT e gleed Uzac [Aafics, T3
foee & a9 2023-2024 & HRIGIU B
WRDR GRT HIET |

@0 FARPIT e gleed Uzae [Afics, T3
foel @1 a¥ 2023-2024 &1 AN
gfdded, dWRifed o dur 39 W
s -AgTeral WRieid &l fewfomi |

[Placed in Library, See No. LT
1158/18/24]
2) (D) IHd AP Blcd HRURIHA LS,
DIABIAT F TN 2023-2024 & BB
DI DR GRTGHIET |
@ I AP gled PRURYA fafies,
PHIADIAl BT d¥ 2023-2024 HT dIMND
gfdaed, TERifgd o dul 39 W
fa®-HeeE Wiee & fewfomi |

[Placed in Library, See No. LT

1159/18/24]

(3) (T®) It M f9ER Bled HRURIA fafiics,

A & T 2023-2024 & BEBION B

DR GRT FHIE |

@) It M f9ER Bled HRURRH fafiics,

=h &1 a¥ 2023-2024 1 NS Ufdde,

dERifea o9 dul 39 W HEEe-
TRl TRié i fewfory |

[Placed in Library, See No. LT
1160/18/24]




(4) (TPh) UgigeRl of=Meb fdgR glcd BRURRH
foffes, ggadl & ay 2023-2024 &
HTIRRUN B TRBHR gRT JHIeT |

@) UigeRl SN f9gR glcd HRURIM
fOffcs, ggal &1 oy 2023-2024 &1
g1t UfddeH, RATUIfAd o auT 39 WR
s -AgTeal WRieid &l fewfomi |

[Placed in Library, See No. LT
1161/18/24]
(5) (TP) sfear gy Sadudic HRURRA faffics,
T3 fowft & a9 2023-2024 & BRSO
DI DR GRTGHIET |

@) sfear gy Sadudic HRURRH faffics,
Is feeelt &1 a9 2023-2024 &1 dIf¥e
gfdded, dWRifed o dur 39 W

A -ageal Wigie &1 fewfor |

[Placed in Library, See No. LT
1162/18/24]
(6) (Uh) USTd 3RM% glcd Hyu-l [ofics, deliig
& Ty 2023-2024 F HRIBI Bl TIHR
SRI e |
@) USTTd 3N Bled Hyu- faffics, g
&1 9y 2023-2024 HT dIfid Ufdde,
ORI e dYl 39 W HdE®-
TETeldT Rl ol fewfory |

[Placed in Library, See No. LT
1163/18/24]

? (ITYT)

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRIMATI RAKSHA NIKHIL KHADSE): Madam,
| beg to lay on the Table:-
(1) () A copy of the Annual Report (Hindi and
English versions) of the Sports Authority
of India, New Delhi for the year 2023-
2024 alongwith audited accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the



working of the Sports Authority of India,
New Delhi, for the year 2023-2024.

[Placed in Library, See No. LT
1164/18/24]
2) () A copy of the Annual Report (Hindi and
English versions) of the Lakshmibai
National Institute of Physical Education,
Gwalior, for the vyear 2022-2023
alongwith audited accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Lakshmibai National
Institute of Physical Education, Gwalior,
for the year 2022-2023.

(3) Statement (Hindi and English versions) showing
reasons for delay in laying the papers
mentioned at (2) above.

[Placed in Library, See No. LT 1165/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF

NORTH EASTERN REGION (DR. SUKANTA MAJUMDAR): Madam, | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi
and English versions) issued under Section 50 of
the Indian Institute of Information Technology
Act, 2014:-
(1) The Indian Institute of Information
Technology, Allahabad (Amendment)
Statutes, 2024 published in Notification
No. S.0. 3230(E) in Gazette of India

dated 9" August, 2024.

(i) The Indian Institute of Information
Technology, Design and Manufacturing,
Kurnool (Amendment) Statutes, 2024
published in Noatification No. S.O.

3226(E) in Gazette of India dated 9t
August, 2024.

(iii) The Indian Institute of Information
Technology, Design and Manufacturing,
Kancheepuram (Amendment) Statutes,
2024 published in Notification No. S.O.



(2)

3)

3227(E) in Gazette of India dated 9
August, 2024.

The Pt. Dwarka Prasad Mishra ? Indian
Institute of Information Technology,
Design and Manufacturing, Jabalpur
(Amendment) Statutes, 2024 published
in Notification No. S.0. 3228(E) in

Gazette of India dated 9t August, 2024.
The Atal Bihari Vajpayee 7 Indian
Institute of Information Technology and
Management, Gwalior (Amendment)
Statutes, 2024 published in Notification
No. S.0. 3229(E) in Gazette of India

dated 9" August, 2024.

[Placed in Library, See No. LT
1166/18/24]

A copy of the Council of Architecture
(Amendment) Rules, 2024 (Hindi and English
versions) published in Notification No.

G.S.R.512(E) in Gazette of India dated 20t
August, 2024 under sub-section (3) Section 45
of the Architects Act, 1972

(i)

(iif)

[Placed in Library, See No. LT 1167/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Madras, Chennai, for the
year 2023-2024.

A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute  of  Technology, @ Madras,
Chennai, for the vyear 2023-2024
together with audit report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Madras, Chennai, for the
year 2023-2024.



(4)

()

(6)

(7)

(i)

(i)

(i)

(ii)

(i)

[Placed in Library, See No. LT
1168/18/24]

A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Management, Bangalore, for the year
2023-2024 alongwith audited accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Management, Bangalore, for the vyear
2023-2024.

[Placed in Library, See No. LT
1169/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Management, Udaipur, for the year
2023-2024 alongwith audited accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Management, Udaipur, for the year
2023-2024.

[Placed in Library, See No. LT
1170/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Visakhapatnam, for the
year 2023-2024 alongwith audited
accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Visakhapatnam, for the year
2023-2024.

[Placed in Library, See No. LT
1171/18/24]

A copy of the Annual Report (Hindi and
English versions) of the National Institute



(8)

(9)

(10)

(i)

(i)

(ii)

(ii)

of Technology, Patna, for the year 2023-
2024 alongwith audited accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the National Institute of
Technology, Patna, for the year 2023-
2024.

[Placed in Library, See No. LT
1172/18/24]
A copy of the Annual Report (Hindi and
English versions) of the National Institute
of Technology, Sikkim, for the year 2023-
2024 alongwith audited accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the National Institute of
Technology, Sikkim, for the year 2023-
2024.

[Placed in Library, See No. LT
1173/18/24]
A copy of the Annual Report (Hindi and
English versions) of the National Institute
of Technology Uttarakhand, Pauri
Garwal, for the year 2023-2024
alongwith audited accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the National Institute of
Technology Uttarakhand, Pauri Garwal,
for the year 2023-2024.

[Placed in Library, See No. LT
1174/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Jodhpur, for the year
2023-2024.
A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Technology, Jodhpur, for the



(11)

(12)

(iii)

(i)

(iii)

(i)

year 2023-2024, together with audit
report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Jodhpur, for the year 2023-
2024.

[Placed in Library, See No. LT
1175/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Delhi, for the year 2023-
2024.
A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Technology, Delhi, for the
year 2023-2024, together with audit
report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Delhi, for the year 2023-
2024.

[Placed in Library, See No. LT

1176/18/24]

A copy of the Annual Report (Hindi and

English versions) of the Indian Institute

of Technology (Indian School of Mines),

Dhanbad, for the year 2023-2024
alongwith audited accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology (Indian School of Mines),
Dhanbad, for the year 2023-2024.



(13)

(14)

(15)

(i)

(iif)

[Placed in Library, See No. LT
1177/18/24]

A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Science Education and Research,
Mohali, for the year 2023-2024

A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Science Education and
Research, Mohali, for the year 2023-
2024, together with audit report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of Science
Education and Research, Mohali, for the
year 2023-2024.

[Placed in Library, See No. LT

1178/18/24]

A copy of the Annual Report (Hindi and

English versions) of the Association of

Indian Universities, New Delhi, for the

year 2023-2024, alongwith audited
accounts

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Association of Indian
Universities, Indian, for the year 2023-
2024.

[Placed in Library, See No. LT
1179/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Council of
Philosophical Research, New Delhi, for
the year 2022-2023.
A copy of the Annual Statement of
Accounts (Hindi and English versions) of
the Indian Council of Philosophical



(16)

(17)

(18)

(iii)

Research, New Delhi, for the year 2022-
2023.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Council of
Philosophical Research, New Delhi, for
the year 2022-2023.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (15) above.

(iii)

(ii)

[Placed in Library, See No. LT 1180/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Allahabad, for the year
2023-2024.

A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Technology, Allahabad, for the
year 2023-2024, together with audit
report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Allahabad, for the year
2023-2024.

[Placed in Library, See No. LT
1181/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Technology, Kottayam, for the year
2023-2024 alongwith audited accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Technology, Kottayam, for the year 2023-
2024.

[Placed in Library, See No. LT
1182/18/24]



(19)

(20)

(21)

(i)

(iii)

(ii)

(iii)

(ii)

A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Raichur, for
the year 2023-2024.

A copy of the Annual Accounts (Hindi
and English versions) of the Institute of
Information Technology, Raichur, for the
year 2023-2024, together with audit
report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Institute of Information
Technology, Raichur, for the year 2023-
2024.

[Placed in Library, See No. LT
1183/18/24]

A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Bhagalpur, for
the year 2023-2024.
A copy of the Annual Accounts (Hindi
and English versions) of the Institute of
Information Technology, Bhagalpur, for
the year 2023-2024, together with audit
report
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Institute of Information
Technology, Bhagalpur, for the year
2023-2024.

[Placed in Library, See No. LT
1184/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Avinashilingam
Institute for Home Science and Higher
Education for Women, Coimbatore, for
the year 2022-2023.
A copy of the Annual Accounts (Hindi
and English  versions) of the



(22)

(23)

(24)

(iif)

Avinashilingam Institute for Home
Science and Higher Education for
Women, Coimbatore, Tamil Nadu, for the
year 2022-2023, together with audit
report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Avinashilingam Institute
for Home Science and Higher Education
for Women, Coimbatore, Tamil Nadu, for
the year 2022-2023.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (21) above.

(i)

(ii)

(iii)

(i)

[Placed in Library, See No. LT 1185/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology Design and
Manufacturing, Kurnool, Kurnool, for the
year 2023-2024.

A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Information Technology
Design and Manufacturing, Kurnool,
Kurnool, for the year 2023-2024,
together with audit report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Information Technology Design and
Manufacturing, Kurnool, Kurnool, for the
year 2023-2024.

[Placed in Library, See No. LT

1186/18/24]

A copy of the Annual Report (Hindi and

English versions) of the Avinashilingam

Institute for Home Science and Higher

Education for Women, Coimbatore, for
the year 2023-2024.



(25)

(26)

(iii)

(i)

(iii)

(i)

(ii)

A copy of the Annual Accounts (Hindi
and English  versions) of the
Avinashilingam Institute for Home
Science and Higher Education for
Women, Coimbatore, for the year 2023-
2024, together with audit report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Avinashilingam Institute
for Home Science and Higher Education
for Women, Coimbatore, Tamil Nadu, for
the year 2023-2024.

[Placed in Library, See No. LT
1187/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Design and
Manufacturing, Kancheepuram, for the
year 2023-2024.
A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Information Technology,
Design and Manufacturing,
Kancheepuram, for the year 2023-2024,
together with audit report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Information Technology, Design and
Manufacturing, Kancheepuram, for the
year 2023-2024.

[Placed in Library, See No. LT
1188/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Pondicherry
University, Puducherry, for the year
2022-2023.
A copy of the Annual Accounts (Hindi
and English versions) of the Pondicherry



(27)

(28)

(29)

(iii)

University, Puducherry, for the vyear
2022-2023, together with audit report
thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Pondicherry University,
Puducherry, for the year 2022-2023.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (26) above.

(iii)

[Placed in Library, See No. LT 1189/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Management, Mumbai for the year
2023-2024.

A copy of the Annual Accounts (Hindi
and English versions) of the Indian
Institute of Management, Mumbai, for the
year 2023-2024, together with audit
report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Management, Mumbai, for the vyear
2023-2024.

[Placed in Library, See No. LT
1190/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Dharwad, for
the year 2023-2024, alongwith audited
accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Information Technology, Dharwad, for the
year 2023-2024.

[Placed in Library, See No. LT
1191/18/24]



(30)

(31)

(32)

(33)

(i)

A copy each of the Annual Report (Hindi
and English versions) of the Mahatma
Gandhi Central University, Motihari, for
the years 2020-2021 and 2021-2022.

A copy each of the Review (Hindi and
English versions) by the Government of
the working of the Mahatma Gandhi
Central University, Motihari, for the years
2020-2021 and 2021-2022.

Two Statements (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (30) above.

(i)

[Placed in Library, See No. LT 1192/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Nagpur, for
the year 2023-2024, alongwith audited
accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Information Technology, Nagpur, for the
year 2023-2024.

[Placed in Library, See No. LT
1193/18/24]
A copy of the Annual Report (Hindi and
English versions) of the Indian Institute
of Information Technology, Kota, for the
year 2023-2024, alongwith audited
accounts.
A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Institute of
Information Technology, Kota, for the
year 2023-2024.

[Placed in Library, See No. LT
1194/18/24]



PIRURC B HITay | Iy WY, 9UT o ufag iR Iownt warerg § sy w4t (oft g wegam) T@E'CIT ﬁﬁ'ﬁ'%@?f A 941
Ucd IR 39dl §:-

(1) Ul AAFTH, 2013 Dt YRT 469 B IU-URT (4) &
3favia SIRT FEfafad sifdgEAmstt &1 ts-ue uid
(Bl T SIS Tehruy):-

(UPH) HU (Rl BT Frafie) gy a4,
2024 S feAid 5 3R, 2024 & HRd &
G0 H ST . ALblfA. 476(30) °
UHIRA U Y |

@h Ul (facxh dufat 1 Aot T
fgw, 2024 SN faqie 12 3FRd, 2024 &
URd & o0 O SHfORgET 9. AdiH.
491(37) T YHIRIA T Y |

@) HUHl (HRAT ¥ AFd) e o,
2024 SN faAie 12 ST, 2024 & HRd &
G0 H ST . ALbl[. 492(3) 4
UHIRA U Y |

@R)  HUH (THSN, 383 R JHHE) INe
fgn, 2024 SN fadie 9 RydwR, 2024 &
URd & Jo0d O fORgET 4. ALdLF.
555(3) T UhTRId §U Y |

i) DU (YR WGl AFD) GaRT GRMe
fow, 2024 S faqie 9 RiawR, 2024 &
URd o Jo0d O SORgET ¥, ALbLA.
554(31) ¥ UHIRA U Y |

(B8) HUAl (UFeT 3R gfayfadl &1 3den)
Tmya g, 2024 S faqie 20 RyaweR,
2024 & URA & IoUA T HROGET 4.
I1.1.1. 583(3) T USIRITEL Y |

(@) HU (eRan) SYE W, 2024 S feHiw 24
RIqweR, 2024 & YRA & (U § TG
. 91.%1.(4. 587(31) H UBIRIA L Y |

(3T3)  HUAT (HRAT A™ih- HHD) Rl =M=
W, 2024 S fgqie 28 AR, 2024 &
YRd & oA § OgET I, drHbLA.
602(31) T UhIRIT U Y |

@ U (@l 1 i) gERT SR
79, 2024 S fadid 9 SFeR, 2024 &
URd & Jo0d U HfORgET 4. ALbLA.
630(3f) T UhIRIT U Y |




[Placed in Library, See No. LT 1195/18/24]

(2) ifd T YFieRT ifafaH, 2008 &t URT 79 &t
JU-YRT (3) & Sfid GIHd a1 HITeRT (J=eH)
g, 2024 S fgqie 5 3R, 2024 & URA &
RIS § SHIAGE1 °. 1.1, 475(31) T UHIRIG §U
Y, D Th Uld (fEa] TUT S TXH0N) |

[Placed in Library, See No. LT 1196/18/24]
(3) (Th) HRaw ufawyf 3manT, 78 faeedt & avf 2023-
2024 & TG Ufdaed &I T Ufa (‘Rel aur
SIS HHRT) |
@)  HRdE ufamgyf 3manT, 7% fieeh & ay 2023-
2024 & BB B WHR gRT JHIET &
IR H faavor (fg=<dt auT RISl Teahr) |

[Placed in Library, See No. LT 1197/18/24]

? (HdYI)
12.03 hrs



